IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date : 22.01.2025

Order BRANC |(Se
WP (C) - H at
;ggg/ 32501’ 31202/ |SUVENDU BARIK ESURE gggé_ (DIVI |No-
2024 : 01-17 |SION 108
BENCH |)
_l)
(Se
Order
BLAPL- at
5610/ [22.01. COURT |Dtd.
2025 (025 221/20 G SUNDARAY NO. 6 |2025- TSS
01-20
)
(Se
Order
BLAPL- at
5611/ [22.01. COURT |Dtd.
2025 |lo2s 3229/2 AMLAN SHAKTI PAUL No. 3 |2025- Tgé
01-20
)
Order (Se
BLAPL- COURT
5612/ 122.01. 7944/2 |JAYAKRISHNA MOHAPATRA NO. 2 Dtd. |BAIL- |at
2025 |025 024 oD 2025- |1 No-
01-20 6)
Order (Se
5613/ [22.01. BLAPL COURT Dtd. at
9583/2 |AK BEHERA NO. 2
2025 |025 024 oLD 2025- No-
01-20 6)
Order (Se
BLAPL-
5614/ |22.01. COURT |Dtd. at
2025 025 25227/ RAJESH RANJAN SAHOO No. 3 |2025- No-
01-20 6)
Order (Se
BLAPL-
5615/ [22.01. COURT |Dtd. at
2025 025 23220/ D SWAIN NO. 6 |2025- No-
01-21 6)
ABLAPL Order (Se
5616/ [22.01.2 |- o K. BISOT ;gURg Dtd. at
2025 |025 506/20 |7 °° OLb 9999- No-
25 12-31 6)
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ABLAPL Order (Se
5617/ [22.01.2 |- Sk JENA ;gURg Dtd. |BAIL- |at
2025 025 14215/ oon C |po2s- 1 No-
2024 01-17 14)
ABLAPL Order (Se
COURT
5618/ [22.01.2 |- Dtd. at
2025 025 491,20 M-MOHANTY gib 2 12025- No-
25 01-16 14)
ABLAPL Order (Se
5619/ 122.01.2 |- o bas ;gURg Dtd. at
2025 025 14261/ oop - |2025- No-
2024 01-17 14)
Order (Se
5620/ |22.01. ?;fﬁg/ R ;gURT Dtd. |BAIL- lat
2025 025 o5 Do |2025- 1 No-
01-20 13)
ABLAPL Order (Se
5621/ [22.01.2 |- & saHoo EgURg Dtd. at
2025 (025 494/20 [©- oon © |2025- No-
25 01-16 13)
ABLAPL Order (Se
5622/ [22.01.2 |- K SHATN ;gURg Dtd. |BAIL- |at
2025 025 495/20 oon 2 j2025- 1 No-
25 01-16 6)
ABLAPL Order (Se
COURT

5623/ [22.01.2 |- Dtd. |BAIL- |at
2025 (025 594/20 [°+S-BISWAL gfb 2 12025- |1 No-
25 01-20 13)
ABLAPL Order (Se

5625/ [22.01.2 |- & saHoo ;gURg Dtd. at
2025 025 505/20 oop - |2025- No-
25 01-16 13)
ABLAPL Order (Se

5626/ [22.01.2 |- o SAMAL ;gURg Dtd. at
2025 (025 589/20 oop - |2025- No-
25 01-20 13)
ABLAPL Order (Se

5627/ [22.01.2 |- s % bas ;gURg Dtd. at
2025 025 583720 [°-F- oop - |2025- No-
25 01-20 13)
ABLAPL Order (Se

5628/ [22.01.2 |- N SAHD ;gURg Dtd. at
2025 025 592/20 oon 2 |2025- No-
25 01-20 13)
ABLAPL Order (Se

5629/ [22.01.2 |- - paNDA ;gURg Dtd. at
2025 025 575/20 B oop © [2025- No-
25 01-20 13)
ABLAPL COURT |Order (Se

;ggg/ 32501. - G SAHOO NO. 2 |Dtd. at
587/20 OLD 2025- No-




[ 25 01-20 13)
T ABLAPL Order (Se
COURT
5631/ (22.01.2 |- Dtd. [BAIL- |at
2215025 025 574/20 - KRAMAL ggb 2 12025- |1 No-
25 01-20 6)
[ ABLAPL Order (se
COURT
5632/ |22.01. - Dtd. at
2315025 025 569,20 [KC PANDA gib 2 12025- No-
25 01-20 6)
T ABLAPL Order (Se
COURT
5633/ |22.01. - Dtd. at
24 2025 025 590/20 BYOMAKESH TRIPATHY I;ED 2 2025 No—
25 01-20 6)
[ ABLAPL Order (se
COURT
5634/ (22.01.2 |- Dtd. |[BAIL- |at
2515025 025 573/20 |[K-K-NATH gib 2 2025- |1 No-
25 01-20 6)
[ ABLAPL Order (Se
COURT
5635/ [22.01.2 |- Dtd. at
2615025 025 572/20 (A-K-BUDHIA ggb 2 12025- No-
25 01-20 6)
_' Order (Se
WP (C) - WRIT
5637/ [22.01. COURT |Dtd. at
275025 025 226/20 D. BISWAL NO. 2 |2025- Ef?NC No-
01-10 45)
[ ABLAPL Order (se
COURT
,g|5638/ [22.01.2 |- S SAHOO v, [ptd.  [BATL- fat
2025 025 14337/ orp  |2025- |1 No-
2024 01-17 4)
[ Order (Se
WP (C) -
5639/ |22.01. COURT |Dtd. at
2915025 025 §§3/20 D. BISWAL NO. 2 |2025- No-
01-10 4)
[ ABLAPL Order (se
COURT
5640/ [22.01.2 |- Dtd. at
3015025 |o2s 14210/ F-K-PANI gib 2 12025- No-
2024 01-17 4)
_' ABLAPL Order (se
COURT
5641/ |22.01.2 |- Dtd. at
3112025 |o2s 14340, M-R-SAHOO gfb 2 12025- No-
2024 02-03 4)
- ABLAPL Order (se
COURT
5643/ [22.01.2 |- Dtd. at
3215025 025 14333, [B-R-SETH ggb 2 12025- No-
2024 01-17 4)
[ ABLAPL Order (se
5645/ |22.01. - COURT |Dtd. at
3312025 |o2s 14330, [B-R-DALAL NO. 6 |2025- No-
2024 01-20 4)
_ |5653/ [22.01.2 Wwp(C)- COURT |Order [WRIT |(Se
34 2025 |025 538/20 PRASANNA KU PATRA NO. Dtd. BRANC |at
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25 12 2025- |g-2  |No-
02-03 45)
Order (Se
5654/ 1122.01. ZISIID;C/:Z I, C BEHERA C IigURT ptd. at
2025 |025 0o O 1 |e024- No-
12-23 45)
ABLAPL Order (Se
COURT
5655/ (22.01.2 |- Dtd. |BAIL- |at
2025 025 497/20 SAMBEET PATTANAYAK C- gib 2 2025- 1 No-
25 01-16 13)
ABLAPL Order (Se
COURT
5656/ |22.01. - Dtd. at
2025 025 503/20 JAYAKRISHNA MOHAPATRA C. ggb 2 2025 No—
25 01-16 13)
ABLAPL Order (Se
COURT
5658/ (22.01.2 |- Dtd. at
2025 (025 501,20 [°K KALIMUDDIN C- ggb 2 12025- No-
25 01-16 13)
ABLAPL Order (Se
COURT
5659/ [22.01.2 |- Dtd. at
2025 025 499/20 BIRBRHUTI RANJAN MOHANTY C. ggb 2 2025- No-
25 01-16 13)
5660/ [22.01.2 |FRO” COURT giger gie
2025 025 313/20 S HUSSIAN C-0- vo. 6 |2025- No-
01-20 13)
5661/ (22.01.2 |FRO” COURT gijer ;ie
2025 025 gi5/20 S HUSSIAN C-0- No. 6 |2025- No-
01-20 13)
5663/ |22.01.2 |CRLA~ COURT giger EiiMI ;ie
2025 025 220/20 S K BISWAL €0 No. 5 |2025- |aPPEA |No-
04-21 |L 7)
5668/ |22.01.2 [CRLMC- COURT giger CRIMI fe
: : 59/202 BISWARANJAN DALAT C. NO. : NAL @
2025 025 . . 2025- |20 No-
01-17 7
Order (Se
BLAPL-
5683/ |22.01. COURT |Dtd. |[BAIL- |at
2025 025 §é§§3/ P K MOHANTY €0 Ivo. 3 |2024- |2 No-
01-02 9)
ABLAPL Order (Se
COURT
5702/ |22.01. - Dtd. BAIL- |at
2025 |025 13698,/ \TK BARIK c. gfb 2 12025- |2 No-
2024 01-17 10)
ABLAPL Order (Se
5715/ [22.01.2 |- o RoUT . ;gURg Dtd. |BAIL- |at
2025 025 500/20 Oy ¢ feo2s- 2 No-
25 01-16 8)
[5718/ [22.01.2 [cRiMC- [RR NAYAK /C.0. |COURT |Order (Se
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2025 025 3963/2 NO. Dtd. at
024 15 2025- No-
01-17 8)
(Se
WP (C) -
5727/ |22.01. COURT at
2025 025 1439/2 |J PRADHAN NO. 5 No-
025
8)
Order (Se
5728/ [22.01. 22?520 B BEHERA ;gURT Dtd. at
2025 025 5 10' 2025- No-
01-21 8)
Order (Se
5735/ [22.01. ?gég;/ R ;gURT Dtd. at
2025 025 2024 25' 2025- No-
01-20 8)
_ Order (Se
5737/ |22.01. 223520 SP DAS ESURT Dtd. at
2025 025 o5 10' 2025- No-
01-21 8)
Order (Se
5738/ 122.01. 252520 PK ROUTRAY ;gURT btd. at
2025 025 ot 10' 2025- No-
01-21 8)
_ Order (Se
5739/ |22.01. i?%o s mamix EgURT Dtd. |BAIL- |at
2025 025 o5 10' 2025- |2 No-
01-21 8)
Order (Se
5740/ |22.01. 22?520 KS SAHU ;gURT Dtd. at
2025 025 o5 10' 2025- No-
01-21 8)
Order (Se
5741/ |22.01.2 BLAPL-| COURT oo |parL- |at
2025 025 o5 10' 2025- |1 No-
01-21 15)
_ Order (Se
5742/ |22.01. 22?520 5 DAS ;gURT Dtd. at
2025 025 o5 10' 2025- No-
01-21 15)
5743/ [22.01 CRLMC- COURT giier <ie
77" |2695/2 |BISHNU PRASAD RATH NO. 2 . a
2025 025 024 OLD 2025- No-
01-17 15)
Order (Se
5744/ |22.01. 523232 D SAMAL ;gURg Dtd. BAIL- |at
2025 025 024 OLb 2025- |1 No-
01-21 6)
Order (Se
5745/ |22.01.2 [BLAPL COURT In: 4. at
7278/2 |S SAMAL NO. 2
2025 025 024 OLD 2025- No-
01-21 0)
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_ [m/s. rangan KU. ROUT Order (Se
5746/ |22.01. §§3T32 A.K.BEHERA M.JATI ;gURg Dtd. at
2025 025 04 S.BEHERA K.M.VANT onp  [2025- No-
S.K.SWAIN P.PRADHAN 01-17 6)
Order (Se
svar/ o202 PR | ey &
2025 025 o0a 1 2025- No-
01-21 6)
5748/ |22.01.2 [CRDMC- COURT giger gie
"Y1-2 19694/2 |BISHNU PRASAD RATH NO. 2 .
2025 025 04 onp  [2025- No-
01-17 6)
Order (Se
BLAPL-
5749/ [22.01. COURT |Dtd. at
2025 025 25220/ DILLIP KUMAR SAHU NO. 3 |2025- No-
01-21 6)
TRP (C) Order (Se
5750/ [22.01.2 |- b pANDA EgURT Dtd. at
2025 025 366/20 e 2025- No-
24 02-24 6)
TRP (C) Order (Se
5751/ [22.01.2 |- o PANDA EgURT Dtd. at
2025 025 367/20 e 2025- No-
24 02-03 6)
Order (Se
BLAPL-
5752/ [22.01. COURT |Dtd. at
2025 025 28528/ RN MOHANTY NO. 5 |2025- No-
01-21 6)
TRP(C) | ANORANJIAN courr |Order (Se
5753/ [22.01.2 |- Dtd. |[M.J.C |at
5005 098 [32/20 MISHRA,R.B.SINHA,B.PATTA NO. 09 -
” NAYAK, B.MISHRA 12 S 6
5755/ |22.01.2 |NE(C)- COURT giier WRIT <ie
“Y=+% 115209/ |[B K MOHANTY NO. * |pranc 2
2025 025 ore e 2025- | " No-
01-21 38)
_ Order (Se
5757/ |22.01. gg?g?z ok DasH ;gURT Dtd. at
2025 025 o s 2025- No-
01-21 38)
Order (Se
WP (C) - COURT
5758/ |22.01. Dtd. at
2025 (025 325/20 P R SWAIN gg' 2025- No-
01-21 38)
WRIT
BRANC | (Se
5759/ |22.01.2 ["F(C)- COURT giger i at
Soas |ogs  |517/20 |s K PARIDA NO. 025 | (PIVI No-
25 21 015y |STON |116
BENCH |)

-2)




72

73

74

75

76

77

78

79

80

81

82

83

84

Order
5760/ [22.01.2 ["E(C)- COURT |pig. at
546/20 M KAR NO. No-
2025 025 e o1 2025- 116
01-21
)
5761/ [22.01.2 ["E(C)~ courr |JH9*F WRIT | (€
U 604/20 RABI SAMAL NO. . BRANC
2025 025 b o1 2025- 55 No-
03-05 34)
5762/ |22.01 W (C) - COURT giger WRIT ;ie
*Y7% 1818/20 |A MOHANTY NO. ° |BRANC
2025 025 s o1 2025- | o7, No-
01-21 24)
Order (Se
WP (C) - COURT
5763/ |22.01. Dtd. at
2025 025 é;iZ/z B MISHRA g?' 2025- No-
01-21 24)
5764/ |22.01 we (C) - COURT gijer WRIT <ie
-Y++¢ 11387/2 |p P DASH NO. * |pranc 2
2025 025 02 o1 2025- |27, No-
01-21 24)
WP (C) - court (9X9er lyrrr |(S€
5765/ |22.01. Dtd. at
1897/2 |P BEHERA NO. BRANC
2025 025 025 o1 2025- |25 No-
02-28 28)
Order (Se
WP (C) - COURT
5766/ |22.01. Dtd. at
2025 025 ;g;iw PR SWAIN Tg 2025- No-
02-28 28)
Order (Se
WP (C) - COURT
5767/ |22.01. Dtd. at
2025 025 53228/ D.K. DEHURY gg. 2025 No-
01-15 28)
5769/ 22.01 we (C) - COURT giger WRIT <ie
©Y7°% 110451/ [N D TRIPATHY NO. * |granc |2
2025 025 2024 16 2025- 577 No-
01-20 2)
TRP (C) Order (Se
5770/ |22.01.2 |- S AUN EgURT Dtd. |M.J.C |at
2025 025 56/202 12' 2024- No-
4 05-09 6)
5771/ |22.01 WP (C) - COURT giger WRIT ;ie
*Y7°% |561/20 R R DAS NO. ° |BRANC
2025 025 le 16 2025- |27 No-
02-03 36)
ABLAPL Order (Se
COURT
5772/ |22.01.2 |- Dtd. at
2025 |025 578/20 PF FANDA - 2 12025~ No-
25 01-20 36)
5780/ |22.01.2 BLAPL- COURT |Order |BAIL- |(Se
2025 025 10941/ CANESH SAHOO NO. Dtd. |2 at
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2024 21 2025- No-
01-21 9)
Order (Se
5781/ 122.01. 2;25;0 R R NAYAK C EgURT ptd. at
2025 025 o : 0 2025- No-
01-21 9)
Order (Se
5785/ |22.01.2 [CLAPL COURT |p. 4. at
7845/2 |D PARIDA C. NO. 2
2025 025 024 oLp 2025- No-
01-21 9)
Order (Se
5786/ |122.01. ?gifg/ SK BISWAL c EgURT Dtd. at
2025 025 2024 : 01 2025- No-
01-21 9)
_ Order (Se
5787/ |22.01. ?giii/ SK BISHAL . ;gURT Dtd. |BAIL- |at
2025 025 5024 : 01 2025- |1 No-
01-21 2)
Order (Se
5789/ [22.01. %i\%/ . - EgURT Dtd. |BATL- |at
2025 025 2024 : o 2025- |2 No-
01-21 8)
_ Order (Se
5790/ |22.01. f@?gﬁ/ « as . COURT |Dtd. |[BAIL- |at
2025 025 024 Yt N0, 5 [2025- |2 No-
01-21 9)
Order (Se
BLAPL- COURT
5791/ |22.01. Dtd. |BAIL- |at
2025 025 ggiwz RK BARIK C- 22{3 2 2025- |1 No-
01-21 2)
_ Order (Se
5792/ |22.01. 222530 C SAHOO . ;gURT Dtd. |BAIL- |at
2025 025 ”: : 0 2025- |1 No-
01-21 15)
Order (Se
5793/ 22,012 [PLARL=| R o
2025 025 ”e : o 2025- |1 No-
01-21 14)
_ Order (Se
5794/ [22.01. ?g?gg/ & SAHOO . ;gURT Dtd. at
2025 025 5024 : 0 2025- No-
01-21 14)
Order (Se
5795/ [22.01. 2231\2’182 o SAMAL . ;gURT Dtd. at
2025 025 . : 15 2025- No-
01-17 14)
Order (Se
RPFAM-
5796/ |22.01. COURT |Dtd. at
2025 |025 209/20 C R NAYAK €9 Ino. 3 |2025- No-
01-21 14)
[5797/ [22.01.2 [RPFAM- [B B MALLICK /C.0. |COURT |Order (Se




2025 |025 259/20 NO. 3 |ptd. at
24 2025- No-
02-06 14)
ord s
5798/ [22.01. V7qg5(c/:)26 PRASANNA KUMAR SAHOO COURT Did?r ;te
2025 025 e NO. 6 |2025- No-
02-11 14)
Order (Se
WP (C) - WRIT
5800/ |22.01. COURT |Dtd. at
2025 (025 3525/2 M K PRADHAN NO. 6 |2025- E??NC No-
01-21 28)
Order (Se
5802/ 1122.01. ﬁggg/ A. K. BEHERA EgURT ptd. at
2025 025 Sooa - K o |202s- No-
01-20 28)
5803/ [22.01.2 |FRO” COURT giger éie
2025 025 ;16/20 MANOJ KUMAR PATI NO. 6 |2025- No-
01-20 28)
5804/ [22.01 We (C) - COURT giier WRIT <ie
“Y++4 11733/2 |D. K. NAIK NO. * |eranc 2
2025 (025 o A 2025- |2RONC Ino-
01-21 34)
WRIT
BRANC |(Se
5805/ [22.01.2 |WE(C)- COURT giger i at
Soodl [22:9%+2 |a68as/ anTL samoO No.  [F0: |(DIVI jNo-
2024 20 202> |ston |106
BENCH |)
-1)
(Se
Order
5806/ [22.01.2 |[ZHCTC INRUSTNGHA NANDA COURT Ipta. o
2025 025 MOHAPATRA © 2025-
25 15 106
01-21
)
(Se
Order
CRLMP- COURT at
5807/ 122.01.2 | /5305 |p. . BARIK No.  |Ptd- No-
2025 (025 oo 0 2025- e
01-21
)
(Se
Order
CRLMP- COURT at
5808/ |22.01. 1520/2 |G. N. BARIK NO. Dtd. No-
2025 (025 oo 0 2025- e
01-21
)
(Se
5809/ |22.01 e COURT giier at
2025 025 595,20 [TRASANTA KUMAR BARIK gib 2 12025- Tg;
25 01-20 )
5810/ |22.01.2 |[ABLAPL COURT |order (Se
2025 025 - PRASANT KUMAR BARIK NO. 2 |ptd. at




593/20 OLD 2025- No-
25 01-20 106
)
ABLAPL Order (Se
COURT
5811/ |22.01. - Dtd. BAIL- |at
2025 [025 579,20 [FRASANT KUMAR BARIK ggb 2 12025- 1 No-
25 01-20 6)
ABLAPL Order (Se
COURT
5812/ [22.01.2 |- Dtd. at
2025 025 585,20 |TRASANT KUMAR BARIK gib 2 12025- No-
25 01-20 6)
ABLAPL Order (Se
COURT
5813/ |22.01. - Dtd. at
2025 025 394/20 (AMLAN SHAKTI PAUL gib 2 12025- No-
25 01-20 6)
ABLAPL Order (Se
COURT
5814/ |22.01.2 |- Dtd. |BAIL- |at
2025 025 395/20 (AMLAN SHAKTI PAUL ggb 2 12025- 1 No-
25 01-20 3)
ABLAPL Order (Se
COURT
5815/ [22.01.2 |- Dtd. |[BAIL- |at
2025 (025 490,20 |SRIKANT KUMAR BARIK gib 2 2025- |1 No-
25 01-16 4)
5816/ [22.01 W (C) - COURT gijer WRIT (ie
“Y+ % 11532/2 |B. K. SWAIN NO. * |pranc 2
2025 |025 2% s 2025- | 7o No-
01-20 43)
5817/ |22.01 we (C) - COURT giier WRIT ;ie
“°7% 11614/2 |B. K. SWAIN NO. ° |BRANC
2025 [025 025 P 2025- | 77 No-
01-20 31)
Order (Se
RPFAM-
5818/ [22.01. COURT |Dtd. at
2025 [025 314/20 A. K. BEHERA NO. 3 |2025- No-
01-20 31)
_ Order (Se
5819/ [22.01. ?g?ig/ o K. mEHERA ;gURT Dtd. |BAIL- |at
2025 [025 5024 s o1 2025- |1 No-
01-21 3)
Order (Se
WP (C) -
5822/ [22.01. COURT |Dtd. at
2025 [025 23224/ H. K. MALLICK NO. 5 |2025- No-
01-20 3)
Order (Se
WP (C) -
5823/ |22.01. COURT |Dtd. at
2025 [025 35324/ R. K. BARIK NO. 5 |2025- No-
01-20 3)
Order (Se
WP (C) - WRIT
5824/ [22.01. COURT |Dtd. at
2025 (025 2;5/20 N. K. ROUT NO. 5 |2025- i?ﬁNc No-
01-20 19)




Order (Se
WP (C) -
5825/ [22.01. COURT |Dtd. at
2025 (025 53229/ R. DAS NO. 5 |2025- No-
01-16 19)
5826/ [22.01 FAO- COURT giger ;ie
2025 025 é7/202 K. MOHANTY NO. 5 |2025- No-
01-20 19)
Order (Se
WP (C) - WRIT
5828/ |22.01. COURT |Dtd. at
2025 (025 é§§7/2 K. BEHERA NO. 6 |2025- E?éNC No-
01-21 28)
WA— Order (Se
5829/ [22.01. COURT |Dtd. at
2025 025 3220/2 P KAR NO. 1 |2025- No-
02-11 28)
Order (Se
WP (C) -
5830/ [22.01. COURT |Dtd. at
2025 025 3220/2 K. ROUL NO. 6 |2025- No-
01-21 28)
Order (Se
WP (C) - WRIT
5831/ [22.01. COURT |Dtd. at
2025 025 §g§6/2 K. ROUL NO. 6 |2025- E?@NC No-
01-21 47)
Order (Se
WP (C) - WRIT
5832/ [22.01. COURT |Dtd. at
2025 025 3225/2 K. ROUL NO. 6 |2025- ﬁ?éNc No-
01-21 25)
WRIT
WP (C) - Order ERANC é(lie
;ggi/ 32501' 1170/2 M. NAYAK ;gURE Sggé_ (DIVI |No-
025 PO RV Iston 121
BENCH |)
-3)
WRIT
BRANC |(Se
Order
WP (C) - H at
;ggé/ 32501. 1143/2 D MOHANTY IC\:TSURT Sggé_ (DIVI |No-
025 © 1o, [sTon 121
BENCH |)
-3)
FAO- order ;ie
5835/ |22.01. COURT |Dtd.
2025 (025 323/20 P. SAHOO NO. 1 |2025- Tg;
01-20
)
(Se
Order
CRLMC- COURT at
gggg/ 32501' 143/20 |L. MOHANTY NO. gggé_ No-
25 15 121

01-16




(Se

Order
WP (C) - at
5838/ [22.01. COURT |Dtd.
2025 025 1643/2 |TAPAN KU NAYAK NO. 1 |2025- No
025 121
02-11
)
FAO- Order iie
5839/ |22.01. COURT |Dtd.
2025 [025 §i7/20 M. BEHERA NO. 6 |2025- Tgl
01-20
)
(Se
5840/ [22.01.2 [FRO° COURT giger at
2025 025 §i6/20 M. BEHERA NO. 6 |2025- Tg;
01-20
)
Order ;ie
5842/ [22.01.2 |RPFAM- COURT |Dtd.
2025 (025 5/2025 5+ K- SAHOO NO. 3 |2025- No
121
02-24
)
(Se
Order
WP (C) - at
5843/ [22.01. COURT |Dtd.
2025 (025 ggizg/ J P KAR NO. 1 |2025- Tgl
01-21
)
(Se
Order
RPFAM- at
5844/ [22.01. COURT |Dtd.
2025 |025 325/20 D. SAMAL NO. 3 |2025- T;l
02-21
)
(Se
Order
RPFAM- at
5845/ [22.01. COURT |Dtd.
2025 |025 §i8/20 R. K. SAHU NO. 3 |2025- T21
01-20
)
(Se
Order
RPFAM- at
5846/ [22.01. COURT |Dtd.
2025 |025 227/20 5. TRIPATHY NO. 3 |2025- ol
01-20
)
(Se
Order
CRLMC- COURT at
5848/ 122.01.2 | 335/ |5, k. PATK No.  |Ptd- No-
2025 025 0 Lo 2025- o
01-21
)
(Se
5849/ [22.01.2 W)~ COURT giger at
2025 |025 3220/2 TAPAN KU NAYAK NO. 1 |2025- ol
02-11 )
5850/ [22.01. CRLMC- COURT |Order (Se
2025 025 17/202 M- R. SAHOO NO.  |ptd. at




5 15 2025- No-
02-12 121
)
Order (Se
WP (C) - WRIT
14 |5851/ |22.01.2 COURT |Dtd. at
3 2025 025 é§é3/2 SAROJ KUMAR PARIDA C. NO. 1 |2025- E]f.sNC No-
02-03 10)
T _ Order (Se
145853/ [22.01.2 255232 . - ;gURT Dtd. at
4 12025 |025 o : O 1 |eo2s- No-
01-20 10)
[ FAO- Order (Se
14 |5854/ |22.01.2 COURT |Dtd. at
5 12025 |025 §29/2O M. K. PATI C-0- No. 6 |2025- No-
01-20 10)
[ FAO- Order (Se
145855/ [22.01.2 COURT |Dtd. at
6 12025 025 27/202 S. SAHOO €-0- INo. 6 |2025- No-
01-20 10)
[ WRIT
Order BRANC |(Se
14 5856/ [22.01.2 PO~ COURT |ptd. |* at
7 2025 O2é ) 21090/ |[R K MOHAPATRA C. NO 1 2025_ (DIVI |No-
2024 C R0 lston 113
BENCH |)
-2)
FAO- Ordexr ;ie
145857/ [22.01.2 COURT |Dtd.
8 2025 |025 28/202 S. SAHOO €-0- INo. 1 |2025- T§3
01-20
)
Order (Se
14 5858/ [22.01.2 |FROC COURT |Dtd at
9 2025 025 §6/202 S. SAHOO €-0- INo. 1 |2025- Ti;
01-20
)
Order (Se
155859/ [22.01.2 FRO” COURT |Dtd at
0 2025 025 313/20 S. SAHOO C-0- No. 6 |2025- Ti;
01-20
)
(Se
15 5860/ |22.01.2 "€~ COURT giger at
1 2025 025 24191/ |TAPAN KU NAYAK C. NO. 1 2025- No-
2024 113
01-21
)
FAO- Order ;ie
155862/ [22.01.2 COURT |Dtd.
2 |2025 o025 323/20 S. SAHOO €-0- lNo. 1 |2025- Ti3
01-20 )
115 [5863/ [22.01.2 [FRO- [s. saHOO lc.0. [cOURT [order [(se




“l

12025

025 456/20 NO. 1 |ptd. at
24 2025- No-
01-20 113
)
(Se
5864/ [22.01.2 |FRO” COURT giger at
2025 (025 §23/20 S. SAHOO NO. 1 |2025- Ti;
01-20
)
CHIEF |Order |CRIMI |(Se
5865/ [22.01.2 |CRLA” JUSTI |Dtd. |NAL at
2025 (025 222/20 N SAHOO CE'S |9999- |[APPEA |No-
COURT |12-31 |L 7
FAO— CHIEF |Order [MISC. |[(Se
5866/ |22.01. JUSTI Dtd. |APPEA lat
2025 025 327/20 S. SAHOO CE'S [2025- |L No-
COURT |01-20 |SEC. |9)
5867/ (22.01.2 RO COURT gijer ;ie
2025 025 §i7/20 S. SAHOO NO. 6 |2025- No-
01-20 9)
_ Order (Se
5868/ [22.01. ig?f;o & samoo ESURT Dtd. at
2025 025 o o |202s- No-
01-21 9)
5869/ [22.01.2 |29 COURT gijer ;ie
2025 025 gil/zo S. SAHOO NO. 6 |2025- No-
01-20 9)
Order (Se
BLAPL- COURT
5870/ |22.01. Dtd. |BAIL- |at
2025 025 ;éZ/ZO BB MALLICK Tg' 2025- |1 No-
01-21 13)
5872/ |22.01 FAO- COURT giier ;ie
2025 (025 325/20 S. SAHOO NO. 6 |2025- No-
01-20 13)
Order |CRIMI |(Se
5873/ [22.01. Zggézo — ;gURT Dtd. [NAL |at
2025 025 i o7 |2025- |aPPEA No-
01-13 L 5)
Order (Se
5874/ 122.01. i?l/jgo N MALLICK EgURT btd. at
2025 (025 e o |2025- No-
01-21 5)
Order (Se
5875/ [22.01. 2??520 I ;gURT Dtd. |BAIL- lat
2025 025 e o p02s- 2 No-
01-21 11)
5876/ |22.01. CRLA- COURT |Order |CRIMI |(Se
2025 |025 767/20 R B MISHRA NO. 2 |Dtd. NAL at




18 2025- |APPEA |No-
01-13 |L 5)
[ Order (Se
BLAPL- COURT
165877/ |22.01.2 Dtd. at
6 12025 025 2133/20 RK MALLICK C. 1:\58. 2025 No-
01-21 5)
T Order |CRIMI |(Se
CRLA- COURT
165878/ [22.01.2 Dtd. [NAL |at
7 12025 |025 525/20 R B MISHRA C- Tg' 2025- |APPEA |No-
01-13 |L 5)
[ Order (Se
WP (C) - WRIT
16 /5880/ |22.01.2 COURT |Dtd. at
8 2025 |025 §g§1/2 S MALLIK €-0- INo. 1 |2025- Eﬁ?NC No-
01-21 a4)
[ ord s
165882/ [22.01.2 T§é8>; T % NAvAK . COURT pta. ;te
9 2025 |025 o O INo. 1 12025- No-
02-11 a4)
[ WRIT
Order BRANC |(Se
17 5884/ |22.01.2 "E(CO) -~ COURT |ptd. |7 at
ool 22002 ltess/2 s k samy c.o. [S0URT DES:|(DIVT No-
025 S e0T] lsTon 01
BENCH |)
-1)
[ WRIT
Order BRANC |(Se
17 5886/ |22.01.2 "B~ COURT |ptd. |* at
L Deae’ [22:90% [1ess/2 b K sanv c.o. [20URT DES:[(DIVT No-
025 S e05] [ston 101
BENCH |)
-1)
B (Se
17 5889/ [22.01.2 W)~ COURT giier at
2 2025 |025 3224/2 S K SAHU €0 Ino. 1 |2025- Tg;
02-11
)
(Se
ord
17 5891/ [22.01.2 ?Eéi}; b % sann < o, |COURT bra. o
3 12025 025 e Y+ No. 1 [2025- 181
02-11
)
(Se
Order
WP (C) - COURT at
1715893/ 122.01.2 110193/ k. ¢. MALLICK c.o. No. |Ptd- No-
4 12025 |025 2025-
2024 10 101
01-10
)
Order (Se
WP (C) - WRIT
17/5894/ |22.01.2 COURT |Dtd. at
5 2025|025 Lao1/2 IS K SAHU €9 Ino. 1 2025- PEENC oo
01-21 34)
117 [5895/ [22.01.2 [wp(C)- [p K saHU ic.0. |COURT |order [WRIT |(Se




12025

025 1451/2 NO. 1 |Dtd. [BRANC |at
025 2025- |H-2  |No-
01-21 34)
Order (Se
WP (C) - WRIT
5896/ |22.01. COURT |Dtd. at
2025 [025 gé;il/ R. C. ROUT NO. 5 |2025- E%?NC No-
01-08 14)
Order (Se
WP (C) - COURT
5897/ |22.01. Dtd. at
2025 (025 52229/ K C SWAIN gg' 2025- No-
01-20 14)
Order (Se
5898/ 122.01. ?gégé/ H K MOHANTA EgURT Dtd. at
2025 [025 o0 A 2025- No-
01-20 14)
_ Order (Se
5900/ |22.01. ?Eégi/ K MOHANTA ESURT Dtd. at
2025 [025 S0oa o 2025- No-
01-20 14)
_ Order (Se
5901/ 122.01. ggégé/ H K MOHANTA ;gURT btd. at
2025 |025 o0 A 2025- No-
01-20 14)
5904/ [22.01.2 ["E(C)- COURT gijer WRIT (ie
"Y++¢ 132972/ |[R SAMAL NO. * |pranc 2
2025 [025 004 o5 2025- |7 [No-
01-21 2)
ABLAPL Order (Se
COURT
5905/ [22.01.2 |- pDtd. |BAIL- |at
2025 025 14440, B B MADLICK Tg' 2024- |2 No-
2023 01-18 9)
5906/ [22.01.2 |NE(C)- COURT giier WRIT (ie
Y52 132252/ [N ROUT NO. * |pranc 2
2025 [025 oo oe 2025- |7 [No-
01-20 31)
WP (C) - COURT writT | (5
5907/ 122.01.2 |a59 50 |u K MOHANTY NO. BrANC 2°
2025 [025 No-
25 25 H-6
24)
5908/ [22.01.2 |["E(C)- COURT giier WRIT <ie
“Y++% 11003/2 |A B MALLICK NO. * |pranc 2
2025 [025 025 oe 2025~ |77 No-
01-20 10)
5909/ (22.01.2 ["E(C)- COURT giger WRIT gie
-Y++“ 11003/2 |AUROBINDA SAHOO NO. " |BrRANC
2025 [025 025 . 2025~ [-7 7 No-
01-20 10)
_ Order |[WRIT (Se
5910/ [22.01. ggégé/ b % ENA ;gURT Dtd. |BRANC |at
2025 |025 004 A, 2025- |H No-
01-20 [(DIVI |105




SION

BENCH
-1)
ABLAPL Order ;ie
5911/ [22.01.2 |- COURT |Dtd.
2025 (025 453720 |° F DAS NO. 2 |2025- Tg;
25 01-21 )
WRIT
BRANC | (Se
Order
WP (C) - COURT H at
ggéi/ 35501’ 31414/ |S DASH NO. Sggé— (DIVI No-
2024 25 15, |ston 108
BENCH |)
ABLAPL Order ;ie
5913/ [22.01.2 |- COURT |Dtd.
2025 (025 215/20 |F FARIDA NO. 2 |2025- ng
25 01-21 )
(Se
Order
5914/ |22.01.2 |"E(C)- COURT |pig. at
1814/2 [RANJIT SAMAL NO. No-
2025 |025 it . 2025- e
01-21
)
ABLAPL Order (Se
5915/ (22.01.2 |- COURT |Dtd. |[BAIL- at
2025 025 275/20 [N SAHOO NO. 2 |2025- |2 No-
25 01-21 10)
5916/ [22.01.2 WL~ COURT giier ;ie
S02s logs é§é3/2 RANJIT SAMAL gg. el e
01-21 10)
5917/ |22.01 BLAPL- COURT giger ;ie
2025 lo5s ;28/20 S. CHOUDHURY Tg. el e
01-21 10)
5918/ [22.01.2 WE(C)~ COURT giier ;ie
So2s lo5s §§5/20 M K MOHANTY gg. el e
01-20 10)
Order (Se
WP (C) - WRIT
5919/ [22.01. COURT |Dtd. at
2025 |025 28253/ J K MISHRA NO. 9 [2025- i?éNC No-
01-20 11)
WP (C) - courr [0Fder |yrrr |[(S©
5920/ |22.01. Dtd. at
6980/2 [U P BAG NO. BRANC
2025 |025 0 . 2025- [0 N No-
01-16 17)
WP (C) - COURT |Order (Se
gggé/ 35501' 24589/ |P N MOHANTY NO.  |Dtd. at
2024 23 2025- No-




[ ] 01-21 17)
[ Order (Se
WP (C) - COURT
2015922/ |22.01. Dtd. at
0 2025 [025 53325/ S K PRADEAN el |2025- No-

01-20 17)
[ Order (Se
WP (C) - COURT
20(5923/ |22.01. Dtd. at
1 2025 [025 28505/ [P N NAYAK Yot |2025- No-
01-20 17)
T ABLAPL Order (Se
205925/ [22.01.2 |- o mEURA ;gURg Dtd. |BAIL- |at
2 12025 |025 623/20 |F- oo 2 12025- |2 No-
25 01-20 8)
[ ABLAPL Oorder (se
COURT
2015926/ [22.01.2 |- Dtd. at
3 12025 |025 591/20 |FRADIPTA BEURA gib 2 12025- No-
25 01-20 8)
[ Order (Se
RPFAM-
2015930/ [22.01. COURT |Dtd. at
4 12025 025 327/20 TUSAR KUMAR MISHRA NO. 3 |2025- No-
01-10 8)
_' Order (Se
BLAPL-
2015932/ |22.01. COURT |Dtd. at
5 12025 |025 3224/2 DP DASH NO. 8 |2025- No-
01-10 8)
N CRLREV Order |CRIMI |(Se
205933/ [22.01.2 |- COURT |Dtd. |NAL  |at
6 12025 |025 307/20 [K SAHOO NO. 7 |2025- |REVIS |No-
23 01-22 ToN 1)
_' Order (Se
CRLMC- COURT CRIMI
2015939/ 122.01.2 |1 0555 |y SUNDARA NO. Dtd.  |yar 2t
7 12025 |025 i 0 2025- [\ B% No-
03-24 1)
[ Order (Se
WP (C) - COURT
2015943/ |22.01. Dtd. at
8 2025 025 25/202 PN NAYAK Tg' 2025- No-
01-20 a)
_' Order (Se
WP (C) - COURT WRIT
20 |5944/ |22.01. Dtd. at
9 2025 |025 §9/202 P NAYAK 100 l2o2s- PRINC oo
01-20 18)
[ Order (Se
WP (C) - COURT WRIT
215945/ |22.01. Dtd. at
0 2025 [025 22/202 P NAYAK 100 l2025- PRINC oo
01-20 18)
_' Order (Se
WP (C) - COURT WRIT
2115947/ |22.01. Dtd. at
1 2025|025 §5/2O2 P NAYAK 157 |2025- |PRANC oo
01-20 38)
215948/ [22.01.2 [wp(C)- COURT |Order (se
2 12025 |025 145/20 \F N NAYAK NO.  |Dtd. at




25 12 2025- No-
01-20 38)
5949/ |22.01.2 [WE(C)- COURT giger WRIT éie
-Y4-% 1179/20 |P N NAYAK NO. " |BranC
2025 025 - > 2025- |- "N No-
01-20 18)
WRIT
BRANC | (Se
Order
5950/ [22.01.2 ["E(C)- COURT ni g, B at
5025|995 1457/2 |P N NAYAK NO. 2024_ | (DIVI |No-
025 12 01-5p [SION |105
BENCH |)
-1)
5951/ [22.01.2 |WE(C)~ COURT giger WRIT gie
“Y4+¢ 11445/2 |A K MOHANTY NO. * |BrRaNC
2025 025 0o > 2025- | "7 |No-
01-20 28)
5952/ |22.01.2 |NE(C)- COURT giger WRIT <ie
“Y4-% 11365/2 |A K MOHANTY NO. * |granc |2
2025 025 0oe P 2025- | 5 No-
01-20 29)
Order (Se
WP (C) - COURT
5953/ [22.01. Dtd. at
2025 025 éggl/z A K MOHANTY Tg' 2025- No-
01-20 29)
Order (Se
5954/ 122.01. ?§£§>2 A K MOHANTY ;gURT Dtd. at
2025 025 05 > 2025- No-
01-20 29)
Order (Se
WP (C) - COURT
5955/ |22.01. Dtd. at
>one. |oas 3256/2 A K MOHANTY Tg. 096 -
01-20 29)
Order (Se
5956/ 122.01. ggéS;O A K MOHANTY ESURT btd. at
2025 025 o5 > 2025- No-
01-20 29)
Order (Se
5957/ |22.01. ggéS;o K MOHANTY ;gURT Dtd. at
2025 025 o > 2025- No-
01-20 29)
Order (Se
5958/ [22.01. ?gégg/ K BARTK ;gURT Dtd. |BAIL- |at
2025 025 5024 o 2025- |1 No-
01-21 15)
Order (Se
WP (C) - WRIT
5959/ [22.01. COURT |Dtd. at
2025 |025 225/20 A K MOHANTY NO. 5 |2025- i??NC No-
01-20 13)
5961/ |22.01.2 WP (C)- COURT |Order |WRIT (Se
2025 (025 1214/ [PHABANI SANKAR PRADHAN NO.  |ptd. |[BRANC |at




- 025 12 2025- [H-7  |No-
01-28 10)
[ TRPCRL Order (se
COURT
2215962/ |22.01. - Dtd. at
5 12025 |025 107/20 AMDAN SHAKTI PAUL C- Tg‘ 2025- No-
24 02-24 10)
T TRP (C) Order (Se
COURT
2215963/ [22.01.2 |- Dtd. at
6 2025 |025 365/20 |FRAVAT RANJAN SUTAR ©-0- 10 J2025- No-
24 01-20 10)
[ TRP (C) Order (Se
COURT
225964/ [22.01.2 |- Dtd. at
7 12025 |025 365/20 [P K DADAL C- Tg‘ 2025- No-
24 01-20 10)
[ TRPCRL Order (se
COURT
2215965/ |22.01.2 |- Dtd. at
8 12025 025 88/202 KAPILA CHARAN NAYAK C. I:\LT(g 2025 No—
4 01-20 10)
[ _ Order (Se
225966/ |22.01. g?gffz o s suaLy - EgURT Dtd. at
9 |2025 o025 2 O e |eoes- No-
03-05 10)
___ (Se
CRLMP- COURT
2315967/ 122.01.2 |53, /5 |BRAJESWARI GANTAYAT c.0. NO. at
0 2025 025 No-
024 17
10)
[ _ Order (Se
235968/ |22.01. 255232 S b ram . ;gURT Dtd. at
1 [2025 o025 0 Ol |eoes- No-
01-21 10)
[ Order (Se
CRLMC- COURT
235969/ |22.01. Dtd. at
2 2025 025 a769/2 B B MALLICK €0 1% |202s- No-
02-20 10)
[ Order (Se
CRLMC- COURT
2315970/ |22.01. Dtd. at
3 12005 |02 3229/2 B B MALLICK C. 15(53 2005 Ne-
01-21 10)
[ Order (Se
WP (C) - COURT
235971/ |22.01. Dtd. at
4 2025 |025 53225/ N. K. ROUT €0 10 l2025- No-
01-15 10)
_. Order (Se
CRLMC- COURT
2315972/ |22.01. Dtd. at
5 2025 025 455772 b K BEHERA €0 1% |202s- No-
01-21 10)
T Order (Se
CRLMC- COURT
235973/ |22.01. Dtd. at
6 2025 [025 Lo9/20 b MRHAJAN e e No-
02-28 10)
23[5974/ [22.01.2 [CRIMC- | K BHANJADEO lc.0. [cOURT |order (se




12025

025 250/20 NO.  |ptd. at
25 15 2025- No-
01-21 10)
Order (Se
5975/ |22.01. g??ggz L\ Das ;gURT Dtd. at
2025 025 : o |2025- No-
02-13 10)
Order (Se
WP (C) - WRIT
5976/ |22.01. COURT |Dtd. at
2025 (025 221/20 B SINGH NO. 6 |2025- E?ﬁNC No-
01-21 45)
Order (Se
WP (C) - WRIT
5977/ |22.01. COURT |Dtd. at
2025 025 32;8/2 U P BAG NO. 6 |2025- if?Nc No-
01-21 28)
Order (Se
WP (C) -
5978/ |22.01. COURT |Dtd. at
2025 025 é§§7/2 B B MALLICK NO. 6 |2025- No-
01-21 28)
5979/ |22.01.2 |"E(C)- COURT giier WRIT <ie
. . 31091/ |BRAJA MOHAN SARANGI NO. . BRANC @
2025 (025 S 0 2025- |2RANC Ino-
01-21 32)
Order (Se
WP (C) - WRIT
5980/ [22.01. COURT |Dtd. at
2025 (025 3329/2 PN NAYAK NO. 5 |2025- i?@NC No-
01-21 43)
Order (Se
WP (C) - WRIT
5981/ [22.01. COURT |Dtd. at
2025 (025 33220/ K C PANDA NO. 5 |2025- ﬁ?@NC No-
01-21 36)
Order (Se
WP (C) - WRIT
5982/ [22.01. COURT |Dtd. at
2025 025 23225/ DILIP KUMAR SAHU NO. 5 [2025- E?@NC No-
01-21 25)
Order (Se
WP (C) - WRIT
5983/ [22.01. COURT |Dtd. at
2025 025 33228/ S BEHERA NO. 5 |2025- E?@NC No-
01-21 25)
Order (Se
WP (C) -
5984/ [22.01. COURT |Dtd. at
2025 025 géézl/ S K BEHERA NO. 5 |2025- No-
01-21 25)
5985/ |22.01.2 [WE(C)- COURT giger WRIT gie
. : 23420/ |D.SAMAL NO. . BRANC
2025 |025 oo i 9999- [-°2"C No-
12-31 51)
Order (Se
WP (C) -
5986/ (22.01. COURT |Dtd. at
2025 (025 33326/ R K PRADHAN NO. 5 |2025- No-
01-21 51)




WP (C) - Order (Se
5987/ [22.01. COURT |Dtd. at
Soos |55 3326/2 P. K. MISHRA C.0. |50 hone_ e
03-04 51)
5988/ [22.01.2 |"E(C)- COURT gijer WRIT (ie
Y52 123420/ |T.BAG Cc.0. |NO. ~ |granc 2
2025 [025 003 o 9999~ | """ No-
12-31 51)
Order (Se
WP (C) - WRIT
5989/ |22.01. COURT |Dtd. at
2025 |025 £293/2 M MISHRA €9 o, 5 [2025- [ZFANC No-
01-20 24)
5990/ [22.01.2 |WE(C)- COURT giger WRIT ;ie
V%% 131176/ [N D TRIPATHY c.0. NO. * |BrRANC
2025 [025 S00a e 2025- |7 No-
01-20 25)
Order (Se
WP (C) - WRIT
5991/ [22.01. COURT |Dtd. at
2025 |95 23/202 P N NAYAK C.0. |20 s ooos- E?éNc -
01-20 18)
5993/ [22.01.2 [CCBAPL- COURT giger éie
>02s lozs 527/20 ASHOK KUMAR SARANGT c.o. Tg. S095- -
01-21 18)
Order (Se
WP (C) -
5994/ [22.01. COURT |Dtd. at
025 |95 3528/2 S. K. MOHANTY C.0. |03 bogs- -
01-22 18)
5995/ [22.01.2 [CLAPL- COURT giger éie
>025 los gg9/2o GANESH SAHOO c.o. Tg. 09 .
01-22 18)
5996/ [22.01.2 [BLAPL- COURT giier ;ie
2025 logs 320/20 GANESH SAHOO c.o. Tg. 096 e
01-22 18)
Order (Se
WP (C) - WRIT
5601/ [22.01. GENE Dtd. at
2025 |025 p1o1/2 MBNOJ KUMAR RANA RAL 2024- |PRANC oo
01-25 34)
Order (Se
WP (C) - WRIT
5602/ [22.01. GENE Dtd. at
2026 los ;é;jz/ MANOJ KUMAR RANA . 2020~ EﬁiNc e
05-07 7
Order (Se
WP (C) - WRIT
5603/ [22.01. GENE Dtd. at
2025 |025 °324/2 |MBNOJ KUMAR RANA RAL 2024- [2FENC -
03-18 29)
WP (C) - Order (Se
;ggg/ 32501' 27122/ |[MANOJ KUMAR RANA iiiE Dtd. at
2024 2024- No-




| ] I = T
Order (Se
WP (C) - WRIT
26 5605/ [22.01.2 GENE Dtd. at
3 12025 |025 §§§§6/ MANOJ KUMAR RANA RAL 2024- E?iNC No-
04-26 17)
[ Order (Se
26 (5606/ [22.01.2 S§SS>2 HIGHER EDUCATION GENE Dtd. giigc at
4 |2025 025 024 DEPARTMENT RAL 2024~ |77 No-
04-02 16)
T ABLAPL Order (Se
265607/ |122.01.2 |- GENE Dtd. at
5 12025 |025 41522 |COKULANANDA PARIDA RAL 2024- No-
024 12-23 16)
265608/ [22.01.2 "E(C)- GENE giger éie
< Doos lo9s 22322/ MANAS RANJAN SAHOO AL 2024~ -
08-09 16)
WP (C) - iﬁie writ | (5
36 ;ggg/ 32501’2 14395/ |JAYADEV BHOT giiE Dtd. |BRANC ;Z_
2018 2024~ |H-6 | o)
10-29
[ ord s
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